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The 14" July 2017

File No. 12/a®090—26(%)-04/2016 -478—In exercise of the powers conferred by section
26(A) of Bihar Consolidation of Holdings and Prevention of Fragmentation Act, 1956 (Bihar Act
XXII 1956) the Governor of Bihar is pleased to declare that on preparation of new maps and
records and on issue of certificate of transfer to the Raiyats under the scheme the consolidation
scheme is being closed with effect from date of this notification in the units (Villages) described
in the schedule annexed here to which were notified under section 3(1) of the said Act for
consolidation of holdings.

Schedule
Serial Name of Name of Anchal Name Units Revenue
no. District (Villages) Thana no.
1 Rohtas Dihri Bastipur 175
2 Rohtas Dihri Hurka 145
3 Rohtas Nasriganj Sohra 71
4 Rohtas Nasriganj Kathkhoulia 45
5 Rohtas Nasriganj Jina 64
6 Rohtas Nasriganj Itimha 47
7 Rohtas Dinara Shahpur 198
8 Rohtas Dinara Gajadharpur 358
9 Kaimur Chainpur Raghuvir Garh 123
10 Kaimur Chainpur Semaria 101
11 Kaimur Kudra Vajraha 393
12 Rohtas Shivsagar Baraila 43
13 Rohtas Bikramganj Kotwa Dih 483
14 Rohtas Bikramganj Usra 269
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Serial Name of Name of Anchal Name Units Revenue
no. District (Villages) Thana no.
15 Rohtas Bikramgan] Semra 510
16 Rohtas Bikramgan] Semaria 330
17 Rohtas Kargahar Raghopur 219
18 Rohtas Kargahar Dalipchak 218
19 Rohtas Kargahar Bariyar Patti 85
20 Rohtas Kargahar Rampur 118
21 Rohtas Kargahar Sonbarsa 256
22 Kaimur Bhagwanpur Mirchi 402
23 Kaimur Bhagwanpur Pihra 401
24 Kaimur Bhagwanpur Shahpur 428
25 Kaimur Bhagwanpur Karaunda 738
26 Kaimur Mohania Hardaspur 452

By Order of the Governor of Bihar,
Sd/-Illegible,

Under Secretary of Government.

srefteren, AT qSuned,

fagR, v gRT yaIfera va qfed,
fagIR TToTe (STATHIRT)647-57 1+100-S10€T0UT0 |

Website: http://egazette.bih.nic.in




